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< © न INTRODUCTION +™ 

1, the Chairman of the Commuttee on Public Undertakingd 
having been authorised by the Commuttee 1n this behalf present this 
Twentieth Report on the general working of the Haryana Housing 
Board 

2 Durnng oral evidence, the Committec examined the represen 
tatives of the Department/Board concerned A brief record of the 
proceedings of each meeting of the Committee held during the year 

1985 86 has been kept 1n the Haryana Vidhan Sabha Secretanat 
a 

3 Ths Committee place on record their appreciation of the 
valuable assistance given to th>m by the Accountant Gzderal, Haryana, 
and पाई staff and are thankful to the Sscretary to Government, 
Haryana Finance Departme~at, including his representatives and the 
repres=ntatives of the D.partmzant/Board who appeared before them 
from tim= to time The Committeeare also thankful to the Secretary, 
Daputy Sscretary and th- Staff of th: Haryana Vidhan Sabha 
Sacretarat for the whole hearted co op.ration and unstinted assistance 
given पा preparing this report 

<o 
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Chandigarh PHOOL CHAND MULLANA 
the 12th February, 1986 Charrman 
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REPORT 

HARYANA HOUSING BOARD, CHANDIGARH 

1 Tutroductory 

The Haryana Housing Board,a Corporate Body was created 
m August 1971 The mam object of the Housmng 93810 15 to 
provide for measures to be taken to deal with and satisfy the 
needs of the housing accommodation व. प्रिंट. State The Board 
undertakes 1 any area the framing and execution of Housing 
schemes independently or on being entrusted by the State Government 
The Board consists of the Chairman and twelve other members 
appointed by the State Government The Haryana Hcusing Board Act 
1971 inter alia envisagesdrawal by the Board of annual housing 
programmes to be pgot sanctioned from the Government publication 
of the schemes drawn by the notification before execution and taking 
measures for expediting construction of buildings and contiolling 
the cost thereof 

— e न = - - न - = - नाथ पथ पा न कया साय न जा — 

2 Activities of the Board 

According to the writien material supplied to the Commuitee the 
Board had allotted upto 3158. March 1985 23 050 houses out of which 
75 percent had been allotted to the people belonging to economically 
weaker sections and low 1ncome categories Detarls of such houses 
allotted, station wise/category-wise 15 given in Annexure A 

During the course of oral evidence on 10th June 1985 the repre 
sentative of the Boaxd mnformed the Committee that 17} percent houses 
were bemng reserved for allotment to the persons belonging to Scheduled 
Castes etc and 9 percent for Ex servicemen and war widows The 
State Governmoent wvide memo dated Isth April 1980 had also 
authorsed the Chairman of the Board to allot 5 percent of the total 
houses 11 a scheme at his discretton  Subsequently on receipt of certain 
complaints the allotment of houses agamnst 5 percent discretionery 
quota ,was dispensed with by the State Government vide memo dated 
26th February 1982 List of the persons as were allotted houses out 
of the discretionery quota of the Chairman 15 given at Annexure B 

The Commuttee are happy that the Board 15 selling EW S and LI G 
houses at no profit no 1055 basis The Committee, however, feel that the 
cost of houses 1s stil very miuch on the higher side and beyond the reach 
of poor people The Committee would therefore, ike to emphasize the 
need of finding ways and means to rednce the cost of फिट EW 5 and LI G 
houses For EW S houses, the Commiitee would like that the desirability 
of following the pattern of Kerala, where the cost of such houses 15 
much less, be considered and appropriate steps m that direction be वाला 
The Committee also feel that पी the allotments are made before the 
construction of houses and the concerned persous घाट associated for 
renderrag self Iabour, 1t will not only mcrease the acceptability of ¢the 
houses bat will also substantially reduce their cost. 

One of the reasons for high cost the Commttee feel, 1s that 
thongh the Board has been पा. existence smce 1971, yet no long term
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programme has been drawn up and as a consequence, with the passage 
of time not only the cost of construction increases but the prices of 
land also shoot up resaltng 1n increase अप the prices of प्रिंट houses 
The Commuttee are of the opimon that if any orgamisation 15 to work 
mefthodically and systematically 1¢  must plan its achivites well m 
advance keepmng पा view the physical and financial resources as its 
disposal - 

The Commuttee would, therefore, Ilke the Board to prepare blue 
prmts for a long term programme and consider the desrabihity of 
acquirmg Iarge chunks of land for uhhzation durmng the next 5—I10 
years The Commitec wonld also like the Board to consider फिट 
desirability of evolving self financicg scheme onthe pattern of DDA, 
particularly 1n the case of MIG and HIG  houses 

* 3 Schemes/Works bemg carried ouf or proposed to be 
carried out by the Board | है 

The Har_\,'.ema,‘3 Housing Board has acquired land at Palwal Jind 
Narwana QGurgaon (Chakarpur Sikandarpur) Sonepat where housing 
colonies are proposed 10 be built The Housing Board 2150 proposes to 
construct houses of Mewat Development Board at Ferozepur Jhirka 
Punhana and Roze Kamoi Under the Urban Housing Schemes houses 
are proposed 10 be constructed at Panchkula, Nanga! Sodhian (Pmjore) 
Kalka Ambala City Kurukshetra Hissar Sonepat Snsa Fandabad 
Sector 3 Faridabad Sector 29 Gurgaon Sector 7 Chika Ph  II and 
Nuh etc 

The Board also intends to provide houses to industrial workers for 
which demand survey 1s stated to have already been done at Panchkula, 
Dharuhera Dundahera and Kundli A list of urban houses under _con 
struction 1s given at Annexure C 

During toral examination 1t was revealed that though under the 
scheme all the district headquarters where the problem was most acute 
were 10 be taken up first for the construction of houses yet no such scheme 
couhld be launched in Narnaul—the district headquarter of Mohinder 
gar 

& 

The Committee deswre that smce all the district headquarters and 
important towns were to be taken up first, due prionity be given for the 
construchion of houses at Narnauf The Committee 2lso recommend that 
m the mdustnal fowns एव Yamuna Nagar/Jagadhn and Faridabad, forther 
schemes for the construction of houses be undertaken m view of the pre- 
vailling shortage of residential houses m these areas The Comonitee 
also deswwe that schemes be launched specrfically for econonucally weaker 
sections throughout the State to make Hoasmg Board Schemes popular 
amongst them, as the Commttee firmly belicve that after food, a house 
15 the prime need of every person . : 

4 Rural Housing Scheme 

Under the Rural Housing Scheme houses are to be constructed पा 
such villages where land 15 available and there 15 response from the 
villagers The Board has also taken up a scheme एव providing cheaper 
houses पा the rural areas of the State from 1982 83 Under the rural 

, housing scheme, the Board has constructed 3044 houses पा the villages and 

i1
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- hes allotted 2403 houses upto 31st March~1985 The detatls"of such 
houses constructed and allotted by the Board are given पा Annexure F 
During the year 1984-85, the.Board completed 674 rural houses-agamst 
the. target. of 500 houses- - 

During the course of oral evidence the Commuittee was mformed that 
the Rural Housmg Scheme was proposed 10 be dropped as the.recovery 
under that Scheme was too less.and the admmistrative cost'was too heavy 

The Commttee feel that m order to टाल the objective of providing 
- every famuly with a house and for socio-economic uphftment of Scheduled 

+Castes,, Backward Classes ~Economically Weaker Sections (of Society 
rEandless: Labourers™etc, m rural-areas, it 18 necessary that they 
rare provided with chieaper ~houses as. this ~will also help to reduce-their-ex- 
odus to cities 

- - 

The Commuttee, therefore " recommend-that-nstead of ¢ droppmg<the 
scheme पार Board shonld re oment the~Rural Housmg~ Scheme by thaving 

- agreater mvolvement of Gram' Panclrayats m theX mnplementation of fthe _ 
~ scheme Which would ™ lessen - the admmstrative cost’df:the Board »and: दान 
- hance the recovery-.position - = 

i S Other Schemes 

~  ThecHousmg-Board & Haryana,~proposes to take-np-the following - 
2 gehemes=also — 

- 

(1} Mewat Development Scheme 

Under the schemte, the Housmg *Board < Haryana has taken up the 
construction of houses at Nuh, Hathin, Punhana, Ferozpur Jhirka with 
the help of margm nioney provided' by the Mewat Development’ Board 
and the Housing Board has received Rs 60 lakhs from the Mewat Develop 
ment Board for the constructton of*colomes 1n-Mewat ~Development 
Area At these stations Housing“"Board ” Haryana 15 constructing houses 
for the Government servants of this area and for others under पट 

- purchase” scheme 

« 
M)

 

(1) Police Housing Scleme - 

Houstng Board, Haryana has.also taken up the scheme-of construct- 
mghouses. for policer personnel: at Kurukshetra,- Sonepat and Sirsa 

~ दि —Imdustrial Housing: Schemé - 

Under this scheme "फिट Board has proposed to construct houses पा 
_mdustnalrtowns ne~ Panchkula,. Dundahera and-Dharuhera For (पा 
~purpose, demand survey-has already_been done and the Housing Board 
will take oputhe construction work as 5000 as therland 15 available 

= {wv) Housing of Ner=Resident Intdians < 

~‘Under this scheme the Boardswill provide-_houses.tc non residznt 
_ Indians ivmg abroad on priority basis, these. houses will bz allotted. to 

. «those who intend toestablish ixdustry था Hazyana State.
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“{v) Self Contract Scheme B 

The Board has also introduced self contract scheme under which 
every allottee will be deemed to be a contractor for the construction 
of 115 own house and he will look after the construction of his own house 
and he wilf be 1ssued material and reimbursed labour charges depending 
upon the progress of construction of the houses  After completion of the 
house 1t will be allotted to um and the cost of the house 15 recoverable 
i 685४ monthly nstalments The scheme has successfully been launched 
in Ambala Cantt 

During the course of oral evidence the Commuttee was mformed 
that under the rental housing scheme of HUDCO any department 
could get loan from HUDCO for the construction of houses for its emp 
loyees It was added that 30 per cent amount was required to be paid by 
the department गए advance and the remamnmg amount of 70 percent was 
to be advanced by HUDCO The recovery thereof was to be made by 
the Board ता six yearly instalments on behalf of HUDCO The Com 
mittee was also mformed that there was 23 percent reservation पा 
houses for allotment to the employees of the Board and 1t was added 
that such employees got the houses at cheaper rates as no profit was 
made or administrative charges levied on such houses 

The Committee recommend that the Board should formulate a self 
financmng 'scheme and keepng m wview the demand and location, multl- 
storeyed buldings be constructed Separate schemes for mon residential 
Indians should also be started 

~ 

6 Procedure for Registration/Allotment N 

The registration 15 done at the place where the houses are to be 
constructed Brochure contaming the necessary formation regarding 
the allotment, the house. designs including the prescribed application 
form 15 sold to the public at the cost of Rs 5 each 

The Commuttee feel that the application form requres submussion 
of detailed information on many pomts, which 15 beyond the compre 
hension of common man particularly persons belongmg to weaker 
sections of the society mfending to apply for EWS/LIG houses 
The Comittee, therefore, recommend that the procedare for फिट 
allotment of houses may be simphified so that the poor/iliterate members of 
the society do not get scared at the sight of the application form, requrmg 
detailed/complicated wnformation, so as to enable them to make full use of 
the scheme 

In regard to the method of allotment of houses to the persons belong 
mg to Scheduled Castes the Commuttee was mformed durmg oral 
evidence on 11th June 1985 that if the number of applications received 
was more than that the reserved quota houses then the allotment was 
made through फिट draw of lots and the surplus applications were dealt 
with पा the general pocl But पा case the number of applications was less 
than that of the reserved quota, then houses were allotted to all such 
applicants and the” remaining number of houses, out of the teserved 
quota, were included पा the general catepory for allotment He also
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iermed that पा case the house was not allotted within two years from~ 
the date of application then nterest was given on the earnest money at 
the saving bank account rates « 

The Comms**ee recommend that m case फिट number of apphcations 
received 15 less than that of the reserved quota then the Board should consult 
the Social Welfare Department पा that respect 

7 Publicit, of vartous schemes of फिट Board 

The Housing Board had adopted the followng means for making 
publicity of its vanous schemes — 

(1) Radio publicity through AIR 

(0 Publicity through Newspapers - 

(वा) Distribution of hand bills/brochures 

(४) Cinema slides 

(v) Beating of drums 

Amount spent by the Board on publicity 1s as under — - 

Rs 

1979 80 60 271 62 - 
1980 81 1,06 048 58 

. 1981 82 1,15 138 91 
1982 83 73 801 99 
1983 84 41916 30 
1984-85 1,95,126 61 

The Comn‘u.ttee recommend that the publicity of various schemes as 
Is presently bemg made by the Board, does not really prove frmitful प्रा the 
case of down trodden members of the society Therefore, m order to 
propogate the schemes properly amongst the weaker sections of the 
society, the Board should pablhicise schemes by orgamsmg pubhic meetings 
and by personal contacts प्रा फिट villages Persons belongmg 0 the weaker 
sections should प्रा particular be explaned the social objective behind  the 
formulation of such schemes 50 as to populanse such schemes amongst 
them. - 

) 8 Fnancial Workmng - 

The details of the financial working of the Board since 1ts mception 
are as under — 

- {Amount पाए lakhs ) 

Year :"“ Budgeted capltal-——————_———w————— Actual Capital Yearwise Profit/ 
~ -expenditure - expenditure loss -~ 

1971-72 i NA 371 (=)0 75 
197273 - NA - 29 34 (-22 21 

1973-74 305 20 6741, (DS
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Year . = Budgeted capital *Actual Capual -Yearwise Profit/ 

expenditure expendituie.. loss 

1974 75 411 50 _ 255 34 (+)6 18 

197576 495 003 279 81 (+)8 42 

1976 77 - 424-00 242 81 (+)20 29 

1977 78 49700~ 357 86 {(+)43 09 

1978 79 \ 662 70 317 30... (+)25 28 
1979 80 750 00 - 439 33 - (4)29 92 ¢ 
1980 81 232 61 340 52 (+)51 60 

1981 82 550 00 - 665 42 — (+)74 55 

1982 83 622 00+ 872 32: Balance sheet1s ~ 
- under-certs 

N _ fication 

1983 84 87585 ~ 7 _ 1284 21 Da 

1984-85 1225 18 1450 00 Acgcountswyet to 
(approx) be finalised - 

To strengt-hen economc condition of the Board the following steps 
were stated to have been taken — . 

(a) In complu:thlon~ जी the schemes no time lag was left and 
fresh schemes one after another brought 1110 process 

- (b) Adminstrative expenses on the schemes were.kept withm the 
- permissible imits_to achieve economy N 

() Timely arrangements of funds on moderate rate, of nterest 
were made by way of loan from State Government- Housmng 
and Urban--Development Corporation Ltd Debentures-were- 
also floated from-~time to time - - - = 

(d) Boardmaintamed:a close -and constantiwatch ontthe recoveries~ 
ofmnstalments from the allpttees for the houses _allotted to 

- themn Urban.Sector with satisfactory results ansmnimisation- 
of-the number of . defanlters... Howevergunder« 20 pomt pro- 
gramme 10 rural sector the beneficiaries are reluctant to pay 
the instalments inspite  of personal persuations and due = to 

- this reason the economy of the Board mught paralyse as big 
funds have been nvested m construction. of rural houses 
agamst :G I C Tlaan 1> b - - - 

/ -~ 

Durmng-the courss of oral exammation the representative of the 
Board--informed-the Commuttee that—tentative profit-of-Rs--50 02 lakhs,~— 
dunng the year:1982-33,7and the iprofit of.Rs .59 69 lakhs durmg the. 
year 1983 84 accrued -ito_the:Board The.accumulated profit, as per 
notional-figures,.was.-.-stated -t0-be— to-the-extent-——of-Rs—376 lakhs—- — — 

The Comml;ttee observe that the basic cobject behind the constitution, 
of the Board 1s to implerient the social hopsing, schemes and not to earn 
profits -The Commttee~ would, therefore, iike to impress that the profits 

T
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- %’hmh accrue to फिट, Board from.the sale of HIG houses should be 

ploughed back so as to reduce the cost of honses meant for EWS which,” 

though-Jow-priced,~find -difficult acceptance -by the people pnmarily because.. 

the poor people find 1t difficult to meet the cost 

The Commnttee also desire:that effective steps shonld be taken by the 

Board to finalise the accounts for 1984-85 and> get:them audited from the 

Accountant General, Haryana at_the eathest., 

92 [Estimates and Actualxexfipendxtn-eon various projects 

-~ A 

In the wrntten reply supplied to फिट Commttee the Board gave 1n 

formation about the position of estimates/revised estimates and actual 

expenditure on various projects the details of whuch are given at Annex 

ure:D - ~The,detatled reasons for esclation 10 the esumates of Sector 29 

Faridabad-project, .are given_at Annexure E 

Durmng the course-of oral examunation the-representative of the 

Board stated that increase i estimates was dueto various reasons 6 g 

nse m prices of material . During-the period from April, 1984 to April 

1985, the Commuttee was informed, that एप steel alone, an increase of 

50 per cent had taken place ~ The mcrease 1n price was also ascribed to _ 

long period mnvolved in the construction of colony पा Seclor 29 Fandabad 

which 1t was stated,iwas=a, bigicolony and 3.4 years were requured 

to complete 1t T - 

The Commuttee are nof satified with the reply of the Board m regard 

to the abnormal ‘mcrease- m the- estimates particalarly 1 regard to the 

Sector 29, Faridabad project where- aganst—the onigmnal estimates of 

Rs 560 13 lakhs, फिट revised. cost shotup.to Rs 693 69 lakhs (tentative) 

The Commuttee, therefore, deswre that the Board should look mto tlus 

aspect, and take, steps 7०0 ensure thatn future the estunates are prepared 

पा a more realisic manver __ o N — 

10 Boird of Direetors and .Meetngs held 

The names of the Board of Directors.alongwith the changes_occurred 

simce 1979 80, are as under — लए सा i g ~ 

SNo Year _ Name_ of the Board of Directors 

1 197980~ 1 _ Sh-Ishwer: Smgh ML A, Chawman, HBH 

गा 772 SHT Rannt Issar- IAS,CA,HBH 

- 3 - Secy to Government _Haryana, Housing 
Department- 

-7 <. 4 >Pnncipal Seey to Chief- Mimster 

5 - Ergmeer-in Chuef, Haryana PWD B & R 

- 6 Engneer n Chief, Haryana PWD PH 

. - 7 Director T_oqu & Country Planning, Haryana 

IR 8 Dy Secy to Govt Haryana, Fmance Deptt 

9 Sh Rattan Singh Sjalm.



Name of the Board of Directors 

1980 81 

1981 82 

2 198283 

3 198384 
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Sh Sirt Ram, Ex Sarpanch 

Sh Rajnder Singh, ML A 

Sh Lahn Simgh MLA 

Sh Ram Gopal Yadav 

Sh Raj Kishore Chaturved: 

Do 

Do 

Sh Dilu Ram, MLA Charrman, HBH 

Sh Ranput Issar, 125, CA, HBH 

Secy to Govt, Haryana, Housing Deptt 

Principal Secy to Govt Chief Minster 

Dy Secy to Govt Haryana Fimance Deptt 

Director Town & Country Planning , Hry 

Engineer था Chief , Hry PWD एस 

Engmeer in Chief Hry PWD B&R 

Sh Rattan Singh 58101 

Sh Sin Ram Ex Sarpanch 

Sh Rapinder Singh, Advocate, President, 
Congress (I) Palwal 

Sh Bhagirath Dukhi, Social Worker, Fateha 
bad 

Sh Raghuvinder Smgh Sfo Sh Rao Nar Singh 
Dass Advocate Kaithal ~ 

Sh Han Kishan Bansal, Cheeka Mand 
(Kurukshetra) 

Sh Dilu Ram MLA, Charman, HBH 

Sh SC Dhosiwal, IAS, CA, HBH 
Sh Rattan.Singh Saim ~ दि 

Sh 81 Ram, Ex Sarpanch 

Sh Rajmder Singh Advocate, President 
Congress(I), Palwal, Distt Faridabad 

Sh Raghuvinder Singh Advocate, Kaithal 

Sh Bhagirath Dukhn 

Sh HK Bansal, Anay Mandi, Cheeka 

Principal Secy to Chief Mimster, Hr 

Commussioner & Secy to Govt Hr Housing 
Department 

Joint Secy to Govt Haryana Finance De- 
partment -~ 

- 3 
—y -
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Sr No Year - Name of the Board of Directors 
- 

. 12 Duirector, Town & Country“Planmrhng “Hr ९ 

13 Engmeer in Chief PWD, B & R, Haryana ५ 

14 Engmeer m Chief PWD, एप, Hr 

4 1984-85 1 Sh RN Prasher IAS took over as Chief 
- Admnstrator on 304 1984 

2 Sh Sin Ram Bagla, Member resigned on 
571984 

3 Sh Jagmal Singh jommed on 571984 as per 
Govt notification dated 57 1984 

Under the bye laws of the Board one meeting should be held within 
three months During the period from Ist April 1981 to 315t March 
1985, at least 16 meetings should have been held agamnst which 31 
meetgs were held 

“ 

11 Orgamsational set up 

The Housing Board Haryana 15 headed by the Chairman, Chief 
Adminsstrator and assisted by the Secretary, Chief Accounts Officer, 
Divisional Town Planner Superintending Engmeer Since 31st March, 
1984 five construction divisions are functioning at Karnal, Faridabad 
I and दी, Panchkula and Hissar under the administrative control of the 
Board These are headed by an officer of the rank of Executive Engine 
er The controlling Officer of these construction divisions is Superin- 
tending Engineer In the matter of conditions of service, leave , pay, 
allowances and punishment and appeal etc  Civil Service Rules and 
Government policies have been made applicable Direct recruitment 
1s made through Employment Exchange The schedule of staff for the 
year 1984 85, indicating the designations number of posts and scales 
of pay and chart of organisational set up, are given पा Annexure H 

- 

The control of the Housing Board, Haryana, vests i the Housing 
Department headed by the Housing Mmuster, Haryana, and assisted by 
the Commissioner and Secretary to Government, Haryana Housing 
Department 

Against the total sanctioned strength of 550 posts, 450 employees 
were<in position 100 posts were thus stated to be lymg vacant 

During the course of oral exammation, the representative of the 
Board informed the Commuttee that the posts were filled 1n accordance 
to the norm whenever there was any need to fill them It was added 
that the recrurtment was made through the Employment Exchange or 
by takmg the staff एप deputation
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In reply to a question from™ the Commuttee; the Board furmished-the 
following details of the expenditure= on establishment/office expenses — 

Year Amount (पा lakhs) 

7 1979 80: - - - T 29 04 
1980 81 - 37 20 
1981 82 - 57 94 
1982 83 _ 68 59 
1983 84 - 78 10 - 
1984 85 92 77 (Tentative) 

The Commttee desire that ix view: -of the~steep rise जा expenditure, as 
18 reflected-1n the above figures, every possible effort should 0९ made to 
effect economy to the maximum possible extent on the admmstrative 
charges The Commiftee find from the material furmshed to them 
that agamnst- the total sanctioned strength of 550 employees, 450 employees 
were m position,- More than 100.postschad’ remained vacant या the earhier 
vear also The Commuttee, threrefore, desire पिया, for the present 100 
posts, which are lying vacant, should not be filled and no new post should 
be created - - 

12 Foreign visits and visits to other States घा Indla 
by the Officers/Employees of the Board _ 

Details of the officers who went abroad on official tours upto 31st 
March, 1985 togetherwith the names of the countries vistted and ex 
penditure incurred are given पा फिट following table — 

St ~ Nameof  Period of Counitry Expenditure  Perod of . Purpose 
No _officer journey _  wvisited 7 incurred . stay 

_ _ पा Board 
after 

~“return 

ffom tour 

1.Sh BL 18 4.75tc Migena 13929 23 (11 For attendmg 
न Ahuja 575 31378 Housing 
Chajrman Conference 

2 Sh RS 20 88210 USA “Expenditure stll कण attending 
“Gupta Asst 8982 एणए by workmg traming of HUDCO 
Engineer HUDCO shelter design 

- {now Xen) from Delhn & analysis 
o USA. & Projectand 
back to Dellu sponsored by 

_ HUDCO 
3.8y FC - 1£.83toc -England Experdrture: का Advance prac 

Sanght Pro  27-4-83 berne by working tical tramnmngrin 
Ject Officer HUDCO management of 
{row Superin from Delhrto-  _ Urban Deve 
tending England & lopment and 
Engineer) back to Delln Housing ab- 

road sponsored 
_ - by HUDCO 

4 Sh RN _ 2536 8410. Kathmandu 6397 65 For attending 
Prasher TAS 296 84 (Nepal) the course or 
Chief Adm ganised by the 
mustrator Management 

~-Housing Develapment 
ZBoard. - Institute of 

India (no 
foreign exchidnge 
was requured ) 

<
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ér’ List of officers who wvisited other States छा India on official tours during 
the years 1982 83 10 1984 85 alongwith the purpose of visit and expend 
iture curred, 15 given ॥ Annexure I 

During the course of oral evidence the representative of the Board 
informed the Committee that Shr1i BL Ahua wisited MNigena for 
attending Housing Conference The other two officers went abroad 
for attending tramming course and the expenditure पा. regard thereto 
was borne by the HUDCO 

The Commuttee observe that such tours should be undertaken/allowed 
sparmgly and only when the benefits to be achieved from such towrs really 
out-weigh the expenditure to be mcurred, as such tours cause considerable 
burden on the Board “and ultimately on the allottees 

13  Suspension cases 

The followmng table shows the details of the persons placed under — 
suspension stnce 1979 — 

St No  Name of the Official/Officer(s) Peried 

1 Sh PC Sanghi Xen 79 80 & 81 

2 Sh RS Gupta, AE - 79 80 - 

3 Sh DU Bansa, JE _ _ _ 79 80 : 

4 Sh VP Gupta, AE ~ 79 80 

5 Sh SS Mongia AE T 80 81 

6 Sh Diwan’Chand Driver 80-81, 81 82 

7 Sh Joginder Singh JE 81 82 - - 

8 Sh SC Mehta, EM 81 82 ~ 

9 Sh Rajnder Singh, Clerk । 81 82 

10 Sh Gurdial Singh, Clerk 81 82 

[1 Sh SB Kumar AE 81 82 

12 Sh MP Sahi Estate Manager 8384 

13 Sh JK Batra, AE 83 84 
14 Smt Veena Kapoor Clerk 83 84 

15 Sh Jajnde Prasad, Jumor Eng 83 84 

16 Sh Ranv Kumar Bawa, JE ke 1983 84 

17 Sh Balbir S;ngh JE 198384 - 

18 Sh Kuldeep Singh Head Clerk 1983 84 

19 डा Dwarka Dass Mortor Mate 1982 83 
20 Sh SK Jhunthra Estate Manager 1984 85 

21 Sh ML Gupta, Assistant Engmeer 1984 85 

22 Sh Gurdial Singh, Steno typist 1984 85 .
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Details of enquiries, being conducted by the Board or byg_th‘e 
Vigilance Department against employees are as under — - 

By Housing Board Haryana 

हि _ हु पबठ .... पथि0 व आाफी0व्ट मा ही गे के Name of empuloyeeh T लक कल 

1 5 HR Thukral AE 1982 83 

2 8: MC Gupta JE Do 

3 Sh Vmod Kumar, JE Do 

4 Sh SK Bansal AE Do 

5 Sh JK Batra, AE Do 

By the Vigilance Department 

S No Enquiry No ‘Agamst 

(! 
) 
| { 

जय == — —— 

1 Enquiry No 16/77 Sonepat Sh PC Sanght Sh VP Gupta 
FIR No 184 ता 13678 Sh RS Gupta and Sh DU 

~ Bansal AE 

2 Enqury No 33/80 Chd Against Sh P C Sanghi Xen (Now 
SE) and 5 VP Sharma AE 
(Now Xen) 

3 Enqury No 30dt 22 9 80 Against Sh Rajinder Smgh‘ Asstt 
Chd Sh DP Sharma, EM, Sh HS 

- Pannu Sh AK Aggarwal €R O 
and other 

4 Enqury No B1 Chd Agamst Sh S,B_ Kumar, AE_ 
57 Enquiry No 11/81 Panchkula Agamnst Sh VX Verma, AE 

6 Enqury No~ 1/81, Sonepat Aganst Sh RS Gupta, AE and 
other 

7 Enquury No 16/83 Chd Agamst Sh JK Batra, AEFE and 
- Sh Naresh Kumar Pruthi उप 

8 Enqury No 1/83 Chd Agamnst Sh SB Kumar, AE 

9 Enquuy No 3/83, Gurgaon Agamst Sh LR Dua, Xen Sh~ 
RS -Gupta, AE and Sh PK 
Mukhya, AE 

The Comnuttee are unhappy to observe that a large number of emp. 
loyees are under suspension and no serious efforts are bemg made by the 
Board to finalise the cases of persons under suspension Prolonged 
suspension undoubtedly have an adverse.effect on the finances and effictency 
ए the Board The Commuittee, therefore, desire that all such cases, some 
of which are pending since 1979, be finalised withont delay and “progress 
made be reported to the Committee within a period of six months of 
the presentation of this report m the Vidhan Sabha / 

प्
र
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- 14 Purchase of Material b 

The Housmg Board Haryana has been constructiig houses at various 
places ' Hatyana The procedure/policy to purchase the materal 
which has been adopted' by the Board 1s as per 3rd schedule of dele 
gation of financial powers 

Dunilk the course of evidence on 10th June 1985 when 1t was pointed 
out 0 the' representative of the Board that there was a general complaint 
that the material used m thé construction of the Houses was sub- 
standard, 1t was subnutted that steps were bemng taken to improve 
the’ quality of the mater:al 

The Commttee desire that éffective steps shonld mrediately be 
taken' to ensure the use of good quahty mitermal according to the speci- 
fication' so ad fo manitamm the standard of construction and longity of 
housés Thé Committee feel that it w Il take decades to fully meet the 
reqiirement of honses m the State and if after about ten’ years the houses 
start falling due to the usé of sub standard material sind we Have'to re bmid 
such houses; 1t shall never be possible to'fully meet the demand of houses 
for the houseless people The Commutteé feel that the Board has heen 
entrusted with the sacred task of providing houses for different categories 
of people mcludmg a vast majority of people belonging to the economncally 
weaker sections of the soctety None should, theréfore, be allowed to play 
with the aspiration of the houseless persons पा the society 

The Comuutfes, thefefore, récommend that i order to ensure use of 
good quahty material acéording to specifications m future, for each 
block ~ of houses constructed by the Bodrd, compléte detals 
of th¢ material used, mcluding the proportion of cemént, type of 
wood with thickoess etc etc should फिट written था the Measikément Book 
The names of the Supermtending Engweer/Executive Engineer/concerned 
officer should also be written agaiiist efich block alonpinth घाट aforesaid 
details™ Smhfar patticulars should alsd'be Kept मा the office’ record If 
बाकि casé of ¥mproper use of matetial comes to thé nivtice 1t should be 
promptly ihveshgated and  eXeifiplary pumshfnent be awardéd to फिट 
concerned officers/staff 

15 Btixldmgs/HIred/Pnrchased/Tfiaken on Lease/Rent by the Board 

The Board furmishéd written information छा regard to the number 
of buildmgs hired/purchased and taken on rent/lease at Chandigarh 
m the State of Haryana and outside the State Detailed information 
m regard thereto 15 given 11 Annexure G The Commrttee noticed that 
a Shop cum Flat in  Sector 8 Chandigarh was taken by the Board on 
27th April 1981 on a monthly rent of Rs 10,000 The rent was sub 
sequently increased to Rs 17000 pm wef Ist Apml 1984 The 
Comimttee felt intrigued about the disproportionate. 1ncrease made m 
the monthly rent आएं asked the representative of the Board to furnish 
& defiiléd noté& giving full background of the matter The Board sub 

ttéd (0 the CoOmmuttee following note शा regard to the ihcrease of 
rént of SCO"No 126 127, Sector 8, Chandigarh — - 

WS CcO Np'-126 127-Stetor 8 Chandigarh Was® takén on rent 
Y the Housing Board; Haryana on 27th Apnly 1981 on a
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rent of Rs 10000/ per month The total area of 4 floors™ 
15 approximately 11616 sq ft The landlord had originally 
offered this building for a period of 2 years and had stated 1n 
his offer that after this pertod of 2 years there will be revision 
of rent according to mutual agreement 

2 Subsequently on 6th April 1983 the landlord gave a re 
presentation asking for an increase of rent He also mention 
ed that the rent restriction Act 15 not applicable to this building 
for a period of 5 years and the same period had not yet elapsed _— 
Therefore the landlord argued that the competent authority 
can raise the rent to reduce the hardship to the landlord 
The landlord cited the case of the Technical Education Depart 
ment which had sought legal advice on this 1ssue Accord 
ingly a reference was made to Technmical Education Depart 
ment on 18th April 1983 The Technical Education Depart 
ment informed on 14th July, 1983 that they had taken a 
bullding in SCO No 181182 Sector 8—C on rent on 
Ist October 1979 at 85 paise sq ft for 3 years Aftel 
expiry of this penod of 3 years after mutual discussions 
with the landlord the rent was fixed at Rs 1 85sq ही. with 
effect from Ist October 1982 The depaftment also 10 
formed that the proposal for this increase was sent to the 
Government and the department was awaiting Government s 
approval 

3 A reference had also been made to the Senmior Town Planner 
of BUDA about the rent at which they had taken their 
office building The Semor Town Planner mformed that 
they had taken the bulldmg at Rs 1 50 per sq ft for 
basement and Rs 2/ sq ft for first and second floors 

4 Keepmng in view these facts 1t was felt that the Board was 
paymg the landlord considerably less rent than the market 

rate and less even when compared with the rates bemng paid 

by the other Government departments and autonomous bodies 

Therefore शा agenda item was placed before the Board and the 
Board n 1ts 8001 meeting decided to increase the rent to 
Rs 12000/ per month The landlord made another re 
presentation on 15th September 1983 alleging that the ar 
bitratory enhancement of the amount made by the Board was, 
wsigmficant  He reiterated that the Rent Restriction Act 
did not apply to this building as the period of 5 years had 
not elapsed 

5 The matter was examined and was again placed before the 
Board for consideration पा the 83rd meeting It was mention- 
ed n the agenda item that 1t had been ascertained that the 
market rent of such a building ranged from Rs 20,000/ _to 
Rs 25,000/ per month It was also stated that in order to 
avold litigation the rent should be enhanced suitably The 
Board decided to 1ncrease the rent from Rs 12,000/ per 

~ month to Rs 17000/ per month with effect from 15 April, 
1984 The landlord wide 15 letter dated the 5th Apnl, 1984
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- accepted this rent under protest saying that 1t was still short 

of the existing market rent Subsequently, the landlord had 
been visiting the office for further increase in the rent but his 
request had not been entertamned 

-~ 

6 From the above facts 1t will be seen that the rent paid to the 
landlord after फिट approval of the Board was considerably 
lesser than the market rent of the bwlding and Iow even 
compared to the rent bemng paid by other departments and 
autonomous bodies of the State Government for the buildings 
hired during the corresponding period The bulding was 
newly constructed when 1t was occupied by the Housing Board 
Haryana and, therefore the mcrease given by the Board 15 
not contrary to the law न 

The rent being paid at present 15 considerably lower than the pre 
valent market rates in this area and no favour has been shown 
to the landlord 1in giving this increase . , 

During the course of evidence, the representative of the Board 
stated that the rent of building taken on hire was got assessed from the 
PWD (B &R) as required under the mstructions of the Haryana 
Government but 1t was added further 1n the case of Head Office 
Bu&xldlRgn) the rent ~had not been got assessed through the PWD, 
B 

~ 

The Commuttee are pained to observe that 70 percent mcrease in rent 
was made शा the case of Head Office Bulding and assessment of rent m 
regard thereto was mot got made throngh the PWD, (B & R) and the 
agreement, प्र any, executed was not made available to the Commuttee 
- 

- 

The Committee would like that m fature requests for increase m rent 
of the bumldings hired by the Board should be examined carefully and only 
such increase be allowed 85 are warranted by law/assessment made by the 
PWD (B &R) 

In view of the heavy amount of rent bemng pard in respect of the private 
buldings फिट Commuttee would hke पीट Government to consider the 
desirability of shifting the office of the Board to Panchkula or to other 
smtable place उप the State, where the Board can construct appropriate 
buldmg for its own offices It 1s paradoxical that while the Board 1s 
constructing houses for others, 1t has no permanent house of 15 own 

- ~ 16 Velncles held by the Board 

In the written reply furnished by the Commuittee - the followmg de 
tailed information 10 regard to the number of vehicles held by the Board



16 L 
-t - -~ N o= tll 315 Mdrch, 1985 togetficiwith ther cdif, mdké, model and फिट 

date of purchase, wds givefi as 

Sr CarNo Make Dateof Model Cost Remarks 
No purchase P 

1 HRA 8684 Ambassador 231171 1971 2317515 Auctioned on 
N 91195 

2 HRE 2292 Do . 5274 1974 25245 8% Do 
N 41 80 

5. HYA 700 % 22175 1975 32228 45 22 
1980 

4 HYE 7378 Do 141278 197 38824 35 . 21)820 
. . .... «» 2 

5 HYA 9997 Do 1480 197 5334 8 Do 
284 

6 HRX 72 Do 5980 1980 60200 00  — 

7 HRX 31 Do 17682 1982 71500 00 = 

8 HRX 58 Do 2612 80 1980 58202 95 -- 

Jeeps - 

1 पार? 5630 Mohindra Diesal March 78 1978. 51689 94 Auctioned on 

- — ot Jeep _ t Y € s 16 383 
3 HRO 4520 Dé 14778 1978 5393200 Do 
d e है o it} है e I3 2"4-1‘2 Ljsz’l'(r 

i HYASss78 Do 23278 197?81 53654 44, Panchkild 
4 5656 Do 0782 19827 8251320 Ambala 

(now Fba 11y 
5 सारा 6782 JEEP 251182 1982 82679 89 Hissar 
6 HRW 4611 Do’ 22883 1983 8275240 Fbdl 
7 HYC:6992 Do 6.581 CJS00D 76072 00 Karnal 

- Mohundra 

One more Ambassador Car No HRX 57 of model 1934 was pur- 
chased for Rs 81591 17 during 1984 85 as replacement for staff car 

No 9997 which was disposed of by auction at a cost of Rs 41,000/ 

Yearwisé details about the uSe of (एंड vehicles fopethéfwith &nwthé 
names of the officers who used the vehicles, petrol, diesel, consufned 

cost of repair/maintenance etc smce 1981 82 were given as under — 

- 

5 No Year Vehicle Ojfxce" s who cJprlssfl of pe“'tz’ol'/axeseflllre‘pa'lrs” Rémarks 

- _.use!r?ne,sl% & mAipenance & misc — 

1 2 3 4 .5 6 
= ााणााााााााटाााएएएएएएएनणथ 

1 198182 RRRYST  Omdersof 1280035  Avctoned 
Housing Board 
Haryana 

2 Do HYA 7378 Do 38294 85 Do 
(auctioned on 
9 5 82) 

3 Db HRX 58 D¢’ 32340 50 
By HEX 72 Do _ 33884 54
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P R Sy . e s B बज dmi अंग पका T यमन या T 

1 2 3 4 ) 6 

1 1982 83 HRX 58 Officers of — 33559 05 
L, 198 - Housing Board - 

Haryana 

2 Do HRX 72 Do 26509 50 

3 Do HRX 9997 Do 29629 44 

4 Do HRX 31 Do 7983 50 
A 

1 1983 84 HRX 58 Do 1425874 

2 Do HRX 72 Do 32133 90 

3 Do HRX 31 Do 12967 10 
4 Do HRX:9997 Do 11102 23 

1 1084 8¢ HRX 58 Do 34605 17 
2 Do HRX 72 Do 44056 61 

3 Po HRX 31 Do 41207 78 

4 Do HYA 9997 Do 3735 66 
(auctioned 
on5284)" 

5 Do HRX 57 Do ~ 28343 04 

Details of the vehicles used हा the Divisional Offices are as under — 

Division Office Panchkula 

Year  +Velicle  Controling Costofpatrolf  “Total  Rematks 
2uthonty ~ Reépair/Diesal 

1 कुक नाक 3 - 4 s & = _ 

198182  HYA 5518 XBN  Costofpetrol/ 1791900 
न Repairs/Diesal 

included शा No 6 
2 198283 Do Do~ Do 26897 00 
3 198384 Do Do Do 13723 00 

चरण Office Faridabad 1 

1 1981 82 HRP 630 मम Do 19377 00 
2 193283 Do Do 26664 00 Auctioned 

onl6 583 
3 198384 HRW 4611 Do Do 12606 00 

Division Office Faridabad दा 

1 1981 82 5656 Do Do 3233 00 
2 1982 83 Do Do Do 12427 00 
3 198384 Do Do Do 11495 00 

Division O मिल Hissar 

1 198182 HRC-4520 Do Do 14856 00 Actioned 
on24 12 82 

2 1982 83 HRT 6782 Do Do 43879 00 
3 1983 84 Do Do Do 29762 00 

Division Office Karnal 

1 198182 HYC-6992 Do Do 13290 00 
2 198283 Do Do Do 18093 00 - 
3 198384 Do Do Do 25333 Q0
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During the oral evidence the department was asked to give detatls ot 
expenditure mcurred on POL and repairs separately एप staff car No 
HYA 997 and HRX 58 during the year 1981 82 to 1984 85 Smce this 
mmformation was not readily available with the representative of the 
Board the same was promised to be furnished subsequently and was later 
on furmished which 15 as under — 

HYA 9997 HRX 58 

POL Reparr Total POL Reparr  Total 

1981 82 22621 39 10259 74 32881 13 23141 59 9798 97 32940 56 
1982 83 23129 84 10953 77 34083 61 26082 56 12488 48 38571 04 

1983 84 14377 40 12144 78 26521 18 14283 36 9816 42 24099 78 

1984 85 b — 373566 3735 66 13419 65 21185 52 34605 17 

From the above details the Commuttee find that very heavy expend 
iture was bemg 1ncurred on the use of vehicles In some cases the 
expenditure on mamtenance /POL was 85 high 85 Rs 44,000/ on one 
vehicle during one year 

-~ 

The Commmttee would therefore, ke to 1mpress upon the Board the 
need for observing utmost economy m the use of vehicles by the Officers 
of the Board The Commuttee would also like the Board to fix cethng on 
the maximum expenditure to be ncurred on repawrs/POL on each vehicle 
and defimte gwdelines about the use of~staff cars by Charman and other 
officers be also laid and proper control be exercised mm enforcmg the 
gmdelmes 'Where 1t 15 noticed that the gmdelmes have not been complhed 
with by any officer, strict "action may be taken beside effecting recovery 
of the expenditure ncurred पा excess of the prescribed प्राण
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+ ANNEXURE A 

NSr Station HIG MIGA MIGB LIG ~ EWS Total 
o . - - 

1 Fandabad 226 275 677 3369 3000 7547 
2 Pampat — 64 263 341 870 1538 
3 Karnal 28 646 156 856 453 2139 
4 Madhuban —_ — 32 400 148 580 

5 Gurgaon — 17 152 257 167 593 
§ Aty — — 48 144 119 311 
7 P/Kula 61 479 504 1767 458 3269 
8 Y/Nagar — — 25 6 117 148 

9 Jind — 5 64 158 210 437 
10 Rohtak - 32 84 266 223 605 
11 Ra - - - 16 “49 — 65 
12 Sonepat -- 46 169 231 315 761 
13 Bhuwan - — 100 153 126 379 
14 Hissar 132 418 4 491 32 1077 
15 Susa — 10 12 381 299 702 
16 Kaithal - 10 16 52 62 140 
17 Cheeka — 38 — 163 — 201 

18  Adampur — — — 97 — 97 
19 Rewan 32 128 — 68 — 228 
20 Kurukshetra - 44 98 222 135 499 
21  AjCantt - 78 92 215 701 1086 
22 Kalka 108 320 —_ 132 — 560 
23 Nuh 4 48 — 32 -- 84 
24 Hathin न” ना नि 4 — 4 

591 2658 2512 9854 7435 23050 
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ANNEXURE C m‘J 
4 - 

List of Urban Houses under constraction 

NSr Station - LIG MIG HIGI HIGIT HIG(S) Total o 
- 

1 2 3 4 5 6 8 

1 Fandabad Sec 29 380 332 158 50 920 
2 Nuh 52 68 12 — 132 
3 Hathin 4 20 8 ना 32 
4 Rewan 68 128 32 न 228 
5 Karnal Sec 6 228 726 160 — 1119 
6 Panchkula Sec 19 408 जा — — 408 
7 Hissar Ph पा 68 152 28 8 256 
8 Hissar Ph पा 386 53 — न 439 
9 Kalka —_ 288 148 ना 440 

10 Sirsa Ph पा 438 120 —_— —_ 558 
11 Fanidabad Sec 3 960 40 -—_ न” 1000 
12 Ambala City 185~ 100 — ना 285 

- 3177 2027 546 58 5817 

13 Cheeka MIG(L) 6 MIG(U) 32 38- 
14 Police Houstng Kurukshetra 96 houses 96 
15 Police Housing Sirsa 94 houses 94 
16  Police Housing Sonepat P 92 houses(work allotted) 92 

6137
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ANNEXURE E - 

The onginal esttmate of Sector29 Fandabad project was 560 13lakhs and 
it तु revised to Rs 693 69 lakhs Detailled reasons for this escalation are 85 
under — 

1 The es(glme.ted cost of project was Rs 560 13 lakhs which was revised 
to Rs 67040000 mstead of Rs 693 69 lakhs The figures of Rs 693 69 lakhs 
was not based on actual revised Admumstrative Approval but on tentative 
basis The detailed reasons for escalation of cost from Rs 560 13lakhs to 
Rs 670 40 lakhs are given as below — 

(1) These houses were constructed dunng the period of 1982 85 and 
during this period Govt of India introduced dual price system of 
cement 50 4 of the total requirement of levy cement was bemng 
allotted by the Food & Supplies Department to Housing Board 
Haryana and balance 50 / of the quantity had to be procured and 
non levy cement at much higher rates The difference पा rate of 
cement provided in the agreement at the time of allotment of work 
and market rate of non levy cement purchased from the market 
was about Rs 20/ per bag extra which contmbuted to about 4 / 
of the excess on total cost of the scheme 

(1) In additign to the use of non levy cement composite mortar has 
to be used 1n the Masonry work of the houses which too contributed 
to the increase पा the cost of the scheme around 1/ 

() Durning फिट constructton of houses from 1982 to 1985 the ceiling 
premmum on Haryana PWD Schedule of rates 1974 had an upward 
revision twice on 11083 and 1584 respectively The celing pre 
mium on brck work increased from 200,/ to 300/ and on other 
items 125/ to 135,/ Smmilarly there was a reviston in the ceiling 
premuum of Public Health and Electrical installation works The 
revision 1n ceilbng premmm contrbuted to about 9 / ncrease 1n the 
total cost of \tb.e scheme 

(tv) Due to decontrol of bricks the rates of brncks 1ए the market gone 
high time to time and 1t reached at the peak durnng 1983 due to all 
India level strike by the BKX Os Due to high rates of brncks the 
contractors demanded extra rate about Rs 70/ per / Nos brcks 
while quoting thewr rates m thé tender Similarly the price of steel 
प्रा the market went up substantially and the contractors demended 
on e x;ara average rate of Rs 1000/ per M T at the time of quoting 
their Pates The increase पा the market rate of bocks and steel con 
tributed to about 4 4 m the total cost of the scheme 

{v) The Angle won steel chowkhats were provided in the design of the 
houses and due to increase पा the rate of steel 10 the market the 
contractor demanded the rate of Rs 8/ per KG agamst Rs 550 

~per K G provided in the DNIT which contributed about 1 / excess 
on the total cost of the scheme 

(४0 The cost of the scheme was also increased due to providing cement 
_ pant to the exterior surfaces of the houses and colour wash to the 

mterior surfaces of the houses This contmbuted to increase of 1 ८ 
of the total cost of the scheme 
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37 L 
Detml of Rural Houses constructed by the Board upto 31 3 1985 

St Name of District Name of village No of No of 
No houses houses 

constructed allotted 

1 2 3 4 5 

Bhiwani Distt - 

1 Lohart Jattu 96 85 
2 Bapora Ph I 56 54 
3 Bapora Ph IT 26 25 

4 Mehrana Ph I 64 64 
5 Kural Ph I & या 64 64 
6 ~ Mithathal 38 30 
7 . Behl 48 37 
8 Bahah 64 63 
9 Ratera Ph I q 100 97 

10 Ratera Ph 11 J N 
11 - Mandola 58 57 

12 . Kadma 39 24 

13 . Cheharkalan 50 50 

14 Bagwanwala 60 56 

15 Chang 46 — 

16 ~ Mechrana Ph पे 50 — 

Ve 
Rohtak Distt 

1 Kharak Kalan 46 42 

Fandabad Dastt . 

1 Mohna 78 78 

2 Tigaon 118 118 

3 Dayalpur 100 100 

4 Agwanpur 43 48 

5 ) Bammnikhera 124 124 

6 Kalwaka 40 38 

7 Prithla 80 68 

8 PalL 26 26 

9 Bhagola 70 67 

10 Khuslipur 42 32 

11 Deeghot 60 32 

12 Sikn 50 N 

Gurgaon Dustrict 

1 Chakarpur 72 72 
2 Punhana 120 120 

3 Dhankot . 72 72 

ली
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ANNEXURE F—(Contd ) — 
Sr  Name of District Name of vqfllugae-__— TSt Name of Distnct | Neme of whegs Mo of e No of No of No hopses _houses 

constructed allotted 

-1 - 2 3 गा पका T - - "5‘_" 

Kurukshetra_Dxstt _ - - 

s 
1 Khen Dablan - 44 4 — 
2 Lohara 30 50 - 

Knrqal Dustrict ~ 

1 Uchana ~ - 34 34 
2 Subn 65 65 
3 Fatehpur 66 66 
4 Ucham 28 28 ~ 
5 Rambha 200 200 _ 
6 Patt1 Kalyana ™. 29 29 
7 Siwah 65 —_ 

Hissar District : 

1 Balsmand 144 144 
2 Dabra 65 - - 
3 Nalwa - 35 — 

Sontpat District 
- 

1 Murthal 115 — 

Mohindergarh District 

1 Mohindergrh Dulherakhurd) 48 — 

Ambala District 

1 Barwala 51 ना 

Total 3044 2403 
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ANNEXURE H 

Sr  Name of Post - No* of Pay Scales 
No _ ~Post - _ 

Engineering Section 

1  Supenntending Engineer 1 2100—2500 

2 Asstt Engmeer(D/P) 1 940—2000 
3 Cicle HDM 1 750—1450 

4 Head Draftsman 1 700—1250 

5 Asstt Draftsman 3 600—110D 

6 Estimater(ADM) 1 600—1100 

7 Tracer 1 400—660 

Nor technical staff 

8 Cicle Supdt 1 10001500 . 

9 PA to Charman 1 700--1250 5 G (1060-}-75) 

10 IInd Clerk 3  525—1050 

11 Steno typist 1 400—6604-50 S P 

12 (Clerk 4 400—660 

13  Peon 3 300—430 

PH Division . 

Executive Engmeer 1 1400—2100 

Asstt  Engineer 1 940—2000 

Asstt Drattsman 1 600—1100 
Steno typist 1 400—660—50 SP 

Peon 1 300—430 

Admimstration Section * 
1 Chairmap 1  As mtimite by Govt 

2  Chief Admumstrater 1 Do 

3  Secretary 1 Do - 
4 Suypenntendent 1+ 1000—1500 

5 PAto CA 1 700—12504-75 S P 

6 PA to Chairman 1 Do~ 
7  Assistants 4 525—1050 
8 Sr Scale Stenographer 1 Do 

9 Steno typist 141=2 400—660450 SP 

10 Clerks 8  400—660 
11  Apprentice clerk 2 (consohdated pay Rs 130/ 

per month) 

12 PB X OQperator - 1 400—660 

13  Drvers 5 420700 

14 Jamadar 1 400—660 

15 Peons 6 300—430 

16 Chowkidar cum Sweeper 2 300—430 

17 Leave Reserve Driver 1 420—700 - 

18 Sweeper 1 300430465 S P 
19 Leave Reserve Peon - 1 300—430 

20 Chowkidar cum Cook cum Mall 1 300—430 
{for Guest House) 

s
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-;/r—' ANNEXURE H—(Contd } 

Sr— Name of Post ) No of Pay Scales 
No Post 

Accounts Branch 

1 (टी Accounts Officer 1 * 1700—2150 
2 Sr Accounts Officer 1 1000—1800 o 

3  Accouhtant 1 700—1250 

4 ता Scale Stenographer 1 480—760 
5 Accounts Assit 4 600—1100 

6 Accounts Clerk 12 525—1050 

7 Sr Scale Steno Graphers 1 Do 

8 Clerk Typst - 3 400--660 - 

9 Peons 3 300430 - 

Internal Audit Cell . 

1 Accounts Officer 1 80#0—,*1600 - . 

2 Steno typist _1 J_O"_J_i400—660 SO/P‘/_/—”— 

3 Section Officer -~ - % | T00—1250+50 SP 
4  Clerk . 1 400660 
5 Peon - ~ 1 300—430 T 

Management and Rent Collechon seciton -~ - 

1 Chief Revenue Officer 2. 900—1800 
2  Legal Assistant 1 700—1200475 SP 

3 Assistant - - 3 5251050 - T 

4  Steno typist b 2 400—660-}50 SP 
5 Clerks - - 14  400—660 - ~- 

6 Peons ~ - 4 300430 _ 

Freld Officers - 

1 BEstate Manager cum Rent Collection 11 700—1250 

2  Cletks 50 400—660+15 SP 

3 Peons 11 300—430 - 

Architectural and To_wn Planning Sechion _ 

1 Town Planner & Architect 1 1400—2100 . 
2 Asstt Architect = 1 940—2000 

3 Asstt Town Planner 1 940—2000 

4  Architect Asstt 1 750—14504-50 SP 

3 Sr Draftsman 1 750—1450 - 

6 Jr Draftsman 1 . 700—1250 

7 Asstt Draftsman . 1 600=—1100 

8 Steno typist 1 400—660-+50 SP 

9 Tracer - 1 400—660 _ 
10 Clerks 1 400—a50 

11 Ferro Prnter 1 Do - 

12 Peon ~ - 2. 300—430 

Rural Housmg Sechon 
1 Project Officer(Xen) 1 1400--2100 

L3



___fi_—“_*—;_ ‘ANNEXURE*_ H-~{Contd ) _ हि 
Sr  Name of Post No of Pay Scales =T No न Post - _ 

2 ~Legal Assistant 1 700—12504-75 SP 
3 Jr Engineer 3 6001100 - 
4 Steno typist v 1 400—6604-50 S P 

™ 5 Peons - 1 300—430 

Rural Housng fleld staff Faridabsd Karnal & Bhiwani 

1 Asstt Engineer - 4  9540--2000 
2 Jr Engineer . 18 =600—1100 
3 SDC 4 400—6604-25 S P 
4 ASDC - 4. 400—660 - 
5 Peon - 4 300430 - 

6 Swep r cum Chowkidar .74 300430 ) 
=~ =" Enpgmeermg Section पा, Division - 

“पक हज दम - 
1~ Executvs Bpimesr -~ -~ == 5 1400—2100 - 
2 Asstt Engmeer(C) % 15 940—3000 T 
3 Asstt Engineer (RH) . 5 Do - 
4  Asstt Engineer हरि) - 5 Do 
5 Jumor Engineer (C) 45 ~600—1100 - 
6 Jr Engineer (एस) . 15 Do - C 
7 Jr Engineer (E) - 10 Do - 
8 Jr Engmeer (Prec) . —— == . कै. .Do_. - __.__ जलन 
9 Head Clerks 5 700—1250 - 

10 Acctts (Accountants) 5 Do - - 
11 Acctts Asstts - - 5  600—1100 
12 Acctts Clerks 10 525—1050 
13  Second Clerk 5 Do - 
14  Assistant Dreftspian - 10 600—1100 
15 Steno typists ~ 5 400-—660-}-50 S P - 
16 Head Draftsman 5 700--1250 
17 Typist cum Clerk 20 400—660 
18 SDC - 20 400660325 8 2 - 
19 ASDC - 20 400—%560 
20 Tracer - 5 Do —~ 
21 Dnver 5 4207100 
22 Peon _ 40  300—430 
23  Chowkidar cum Sweeper 25 300—430-}65 SP - 

Statistical Cell 

1  Assistant Research Officer 1 700—1250 
2 Assistant 1 525—1050 
3 Steno typist 1 400—6604-25 PS . 

Legal Cell 

1 Distnict Attorney 1 1200—1860--200 S P 
2. Jr Scale Stenoprapher 1 480--760 

3 Peon 1 300—430 

-
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